507

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1 of 2025

IN THE MATTER OF:

KAVITA ...APPLICANT
VERSUS
STATE OF UTTARAKHAND AND ORS. ...RESPONDENTS
INDEX
S.NO. PARTICULARS PAGE
1 Counter Affidavit on behalf of the
Respondent No. 5, Sh. Ratan Singh Aswal 1-32
to the Joint Committee report dated
12.3.2025
2 Annexure A1/1
True copy of the relevant part of the 33-103
Uttarakhand Minor Mineral (Concession)
Rules, 2023

For and on behalf of Respondent no. 5

|
Nandita Bansal
Advocate
A-26, Basement,
Jangpura Extension,
New Delhi-14


Gaurav Kumar Bansal


508

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 1 of 2025

IN THE MATTER OF:

KAVITA ...APPLICANT
VERSUS

STATE OF UTTARAKHAND AND ORS. ...RESPONDENTS

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 5 -

SHRI RATAN SINGH ASWAL TO THE JOINT COMMITTEE REPORT

DATED 12.03.2025

1. That the present affidavit is being filed on behalf of Respondent No. 5
(Project Proponent) in response to the Joint Committee Report dated
12.03.2025 filed before this Hon’ble Tribunal pursuant to the order
dated 24.01.2025 passed in the present Original Application. The
present reply is being filed without prejudice to the rights and
contentions of Respondent No. 5, including the objection that the
present Original Application is not maintainable being barred by

limitation under Section 14(3) of the National Green Tribunal Act, 2010.
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2. That Respondent No. 5 further respectfully submits that the said Joint
Committee Report, upon a proper reading of its contents, does not
establish any violation of environmental laws or regulatory conditions
on the part of the Project Proponent and, in fact, records several
material facts which clearly demonstrate that the project has obtained
all requisite statutory approvals in accordance with law.

3. That at the very outset, Respondent No. 5 denies all adverse
observations, allegations and conclusions contained in the Joint
Committee Report to the extent that they may be construed as
imputing any illegality, environmental violation or regulatory non-
compliance on the part of the Project Proponent. It is respectfully
submitted that the findings of the Joint Committee, when read in their
entirety, do not attribute any unlawful activity or environmental damage
to Respondent No. 5.

4. That it is further submitted that the Joint Committee itself has recorded
that mining operations at the subject site have not yet commenced.
Consequently, there exists no factual basis for any allegation of
environmental degradation, pollution or ecological harm arising from

the activities of Respondent No. 5. The allegations made in the Original
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Application are therefore speculative, conjectural and based on mere
apprehensions rather than any demonstrable environmental injury.

. That Respondent No. 5 respectfully submits that the project in question
has undergone a long and rigorous statutory process spanning several
years, including grant of Environmental Clearance, approval of the
Mining Plan, execution of the Mining Lease and issuance of Consent
to Establish and Consent to Operate by the competent authorities.
These approvals were granted by the concerned regulatory authorities
after due appraisal in accordance with the applicable legal framework.
. That Respondent No. 5 further submits and reiterates that the
maintainability of the present Original Application is itself seriously
disputed in view of the limitation prescribed under Section 14(3) of the
National Green Tribunal Act, 2010. Respondent No. 5 reserves its right
to raise all objections with respect to the maintainability of the present
proceedings, including the bar of limitation, at the appropriate stage
before this Hon’ble Tribunal. Without prejudice to the said objections,
the present affidavit is being filed in response to the Joint Committee
Report in order to assist this Hon'ble Tribunal in appreciating the

correct factual and legal position.
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PRELIMINARY SUBMISSIONS

7. That before responding to the observations recorded in the Joint

Committee Report, it is respectfully submitted that the project in

question has evolved through a long statutory process spanning nearly

two decades. For the sake of clarity and convenience of this Hon’ble

Tribunal, the relevant sequence of statutory and procedural events

relating to the project is reproduced herein below:

S. No.

Date

Document/Event/Action

21.09.2005

Respondent No. 5, Shri Ratan Singh Aswal s/o Shri
Abdayal Singh Aswal, submitted an application
before the office of the District Magistrate,
Uttarkashi seeking grant of mining lease for
extraction of silica sand over an area of 99.81
hectares in Village Kukreda and Bhakwad, Tehsil
Mori, District Uttarkashi, along with No Objection

Certificates from concerned landowners.

07.11.2005

&

29.04.2006

The District Magistrate, Uttarkashi vide letters
dated 07.11.2005 and 29.04.2006 directed the

Divisional Forest Officer, Tons Forest Division,
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S. No.

Date

Document/Event/Action

Purola and the Geologist, District Task Force,
Uttarkashi to furnish their respective reports

regarding the proposed mining lease.

16.11.2007

A detailed geological report was submitted to the
District Magistrate, Uttarkashi by the committee
comprising the Divisional Forest Officer and the

Geologist, District Task Force.

20.03.2008

The Industrial Development Section—1,
Government of Uttarakhand issued a Letter of
Intent (Lol) in favour of Respondent No. 5 for the
proposed mining project i.e. 99.81-hectare area in
Village Kukreda and Bhakwad, Tehsil Mori, in

favour of Shri Ratan Singh Aswal

03.02.2014

The Industrial Development Section-1,
Government of Uttarakhand, granted a Prospecting
Licence for extraction of silica sand over an area of]
35.944 hectares in Village Kukreda and Bhakwad

was granted in favour of Respondent No. 5.
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S. No.

Date

Document/Event/Action

09.03.2015

The Prospecting report was prepared and
submitted by Respondent No. 5 detailing the results

of exploration within the licensed area.

02.09.2015

Based on the prospecting report, the Mining
Department forwarded the investigation report
along with its recommendation to the District

Magistrate, Uttarkashi.

26.02.2016

The Industrial Development Section—1,
Government of Uttarakhand issued a Letter of
Intent granting approval for silica sand mining over
an area of 35.944 hectares in Village Kukreda and

Bhakwad, Tehsil Mori for a period of 50 years.

06.02.2017

The Director, Geology and Mining Unit, Dehradun
approved the five-year mining plan submitted by
Respondent No. 5. The approved extraction
quantity was 39,569 tonnes for the 1st year, 66,841

tonnes for the 2nd year, 88,879 tonnes for the 3rd
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S. No.

Date

Document/Event/Action

year, 1,17,126 tonnes for the 4th year, and

1,75,017 tonnes for the 5th year.

10

06.07.2020

The Industrial Development Section-1,
Government of Uttarakhand, granted final approval
for silica sand mining over 35.944 hectares for a
period of 50 years in favour of the Project

Proponent

11

25.03.2021

Advertisement for public hearing for Environmental
Clearance of the proposed project was published
by the Uttarakhand Pollution Control Board in local

newspapers.

12

30.04.2021

Public hearing for grant of Environmental
Clearance was conducted in Village Bhakwad,
Tehsil Mori, District Uttarkashi in presence of the
concerned officials and local residents. The

Minutes of Meeting were recorded.
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S. No.

Date

Document/Event/Action

13

12.08.2021

Environmental Clearance for the project was
granted by the State Environment Impact

Assessment Authority (SEIAA), Uttarakhand.

14

02.11.2021

Consent to Establish was issued by the
Uttarakhand Pollution Control Board under the the
provisions of the Air (Prevention and Control of
Pollution) Act, 1981 and the Water (Prevention and

Control of Pollution) Act, 1974.

15

01.07.2023

Mining Lease Deed for a period of 50 years was
executed by the Government of Uttarakhand in
favour of Respondent No. 5, pursuant to the Lol

dated 26.02.2016.

16

03.02.2024

Consolidated Consent to Operate (CTO) was
issued by the Uttarakhand Pollution Control Board

under the Air Act, 1981 and Water Act, 1974.

8. That the aforesaid chronology, which is also reflected in the records

examined by the Joint Committee, clearly demonstrates that the

8
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project in question has undergone a detailed statutory process over
several years and that all requisite approvals were granted by the
competent authorities in accordance with the applicable legal
framework. Significantly, the last statutory approval granted to
Respondent No. 5 is the Consent to Operate dated 03.02.2024 issued
by the Uttarakhand Pollution Control Board. In terms of Section 14(3)
of the National Green Tribunal Act, 2010, any application raising a
substantial environmental dispute is required to be filed within six
months from the date on which the cause of action first arose,
extendable by a further period of sixty days upon sufficient cause being
shown.

That if the limitation prescribed under Section 14(3) of the National
Green Tribunal Act, 2010 is computed from the aforesaid date, the
maximum permissible period for initiating proceedings would have
expired on 03.10.2024. However, the letter which forms the basis of
the present Original Application is dated 21.11.2024, i.e., well beyond
the statutory period prescribed under the Act. Consequently, the
present proceedings are ex facie barred by limitation.

That it is a settled principle that the National Green Tribunal Act, 2010

constitutes a self-contained statutory framework governing the

9
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jurisdiction, procedure and limitation applicable to environmental
disputes brought before this Hon’ble Tribunal. Where the legislature
has consciously prescribed a specific limitation period together with a
defined extent of condonable delay, the Tribunal cannot assume
jurisdiction beyond such statutory limits. Consequently, the present
proceedings, having been initiated beyond the maximum permissible
period prescribed under Section 14(3) of the Act, are not maintainable
in law.

That without prejudice to the aforesaid objection regarding
maintainability, it is further submitted that the Joint Committee Report
itself does not record any environmental violation, illegality or
operational activity attributable to Respondent No. 5. On the contrary,
the Joint Committee has expressly recorded that mining operations at
the subject site have not yet commenced. In the absence of any
operational activity, the allegation of environmental degradation or
pollution is entirely speculative and devoid of any factual foundation.
That it is further evident from the Joint Committee Report that the
project in question has undergone the requisite statutory appraisal
process and has obtained all necessary approvals from the competent

authorities, including approval of the mining plan, grant of

10
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Environmental Clearance by the State Environment Impact
Assessment Authority, issuance of Consent to Establish and Consent
to Operate by the Uttarakhand Pollution Control Board, and execution
of the mining lease by the State Government. These approvals were
granted by the competent statutory authorities after due consideration
of the applicable regulatory framework.

That the allegations raised in the Original Application are primarily
premised upon apprehensions regarding possible environmental
impact and an incorrect interpretation of subsequent regulatory
provisions. The Joint Committee itself has observed that the mining
lease and associated approvals were granted under the applicable
policy framework prevailing at the relevant time. Therefore, the attempt
to retrospectively question approvals granted several years earlier is
legally untenable.

That it is further submitted that the grievance raised in the present
proceedings proceeds on an erroneous assumption that the provisions
of the Uttarakhand Minor Mineral (Concession) Rules, 2023 would
apply retrospectively so as to affect approvals granted under the earlier
policy framework. In this regard, it is pertinent to note that the proviso

to Rule 3(1) of the Uttarakhand Minor Mineral (Concession) Rules,

11
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2023 expressly provides that nothing contained in the said Rules shall
affect mining operations undertaken in accordance with the terms and
conditions of a mining lease or Letter of Intent (Lol) granted prior to the
commencement of the said Rules. In the present case, the Letter of
Intent dated 26.02.2016 was issued in favour of Respondent No. 5
much prior to the coming into force of the 2023 Rules, and therefore
the rights flowing from the said approval remain unaffected by the
subsequent promulgation of the said Rules.

That it is further submitted that the Joint Committee Report, when read
as a whole, does not recommend cancellation of the project approvals
or record any finding of environmental illegality on the part of
Respondent No. 5. It is respectfully submitted that the grievance
relating to consent of private landowners is wholly untenable. The
Project Proponent had already obtained the consent of the concerned
landowners on duly executed stamp papers in the year 2007, which
fact has also been recorded in the Joint Committee Report itself. Once
the consent of the landowners has already been obtained and forms
part of the record, the question of obtaining the same consent again

does not arise. The complaint raising such issues therefore appears to

12
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be lacking in bona fide intent and has resulted in unnecessary
proceedings against the Project Proponent.

That in view of the above circumstances, the present proceedings
appear to have been initiated on the basis of apprehensions rather
than any demonstrable environmental harm. Respondent No. 5
reiterates that it remains fully committed to complying with all
conditions imposed under the Environmental Clearance, Mining Plan

and statutory consents issued by the competent authorities.
PARAWISE REPLY:

That the contents of Para 1 of the Joint Committee Report are a matter
of record to the extent that this Hon’ble Tribunal, vide order dated
24.01.2025, was pleased to constitute a Joint Committee comprising
representatives of CPCB, UKPCB, District Mining Officer and District
Magistrate, Uttarkashi for the purpose of verification of the allegations
raised in the Original Application and submission of a report before this
Hon’ble Tribunal. It is further a matter of record that, pursuant to the
said order, the officials mentioned therein carried out a site visit. Save
and except what is a matter of record, the remaining contents, if any,

not specifically admitted herein are denied.

13
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That the contents of Para 2 of the Joint Committee Report are a matter
of record to the extent that the Joint Committee carried out a site
inspection on 03.03.2025 at the project site located in Village Kukreda
and Bhakwad, Tehsil Mori, District Uttarkashi, in compliance with the
order dated 24.01.2025 passed by this Hon’ble Tribunal. It is further
submitted that Respondent No. 5 was duly present during the said
inspection and fully cooperated with the Joint Committee and the
concerned authorities during the site visit. The contents relating to the
presence of the complainant, officials of the Revenue Department and
the annexed attendance sheet are matters of record. Save and except
what is specifically admitted herein, the remaining contents, if any, are
denied.

That the contents of Para 2 (Points 1 to 13) of the Joint Committee
Report are largely matters of record and correctly reflect the
chronological sequence of statutory and administrative steps
undertaken in relation to the project of Respondent No. 5. It is
respectfully submitted that the said chronology demonstrates that the
project has undergone detailed scrutiny by the competent authorities

over a considerable period of time and that all requisite approvals were

14
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granted strictly in accordance with the applicable statutory framework

and policy governing mining activities in the State of Uttarakhand.

It is further submitted that the application for grant of mining
lease, the prospecting licence, the Letters of Intent issued by the
Government of Uttarakhand, the approval of the mining plan, the
conduct of public hearing, preparation of the Environmental Impact
Assessment (EIA) report, grant of Environmental Clearance by SEIAA,
and issuance of Consent to Establish by the Uttarakhand Pollution
Control Board were all undertaken by the competent statutory

authorities after due consideration of the applicable legal requirements.

The said sequence of events clearly establishes that the project
in question has been subjected to a comprehensive regulatory process
and that the approvals were granted by the competent authorities in
accordance with the prevailing legal and policy framework. Save and
except what is admitted herein as a matter of record, the remaining

contents, if any, not specifically admitted are denied.

That the contents of Para 2 (Points 14 and 15) of the Joint Committee
Report are matters of record to the extent that the mining lease deed

in respect of the project area was executed by the Government of

15
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Uttarakhand on 01.07.2023 in favour of Respondent No. 5 in
continuation of the Letter of Intent dated 26.02.2016 issued by the
Industrial Development Section—1, Government of Uttarakhand. It is
further a matter of record that Consolidated Consent to Operate dated
03.02.2024 under the provisions of the Air (Prevention and Control of
Pollution) Act, 1981 and the Water (Prevention and Control of
Pollution) Act, 1974 has been granted by the Uttarakhand Pollution

Control Board.

It is respectfully submitted that the aforesaid approvals further
demonstrate that the project has been granted all requisite statutory
permissions by the competent authorities after due appraisal under the

applicable regulatory framework.

With respect to Point 16, it is submitted that the Joint Committee
itself has categorically recorded that mining operations at the project
site have not yet commenced. The said finding clearly establishes that
there has been no operational activity at the site and consequently no
environmental impact attributable to Respondent No. 5. Save and
except what is admitted herein as a matter of record, the remaining

contents, if any, are denied.

16
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21. That the contents of Para 3 (Table-1, S. No. 1) of the Joint
Committee Report are denied to the extent that the grievance of the
complainant suggests that the mining lease granted in favour of
Respondent No. 5 for a period of 50 years is in violation of Rule 10(2)
of the Uttarakhand Minor Mineral (Concession) Rules, 2023. It is
respectfully submitted that the mining lease in favour of Respondent
No. 5 emanates from the Letter of Intent dated 26.02.2016 issued by
the Industrial Development Section-1, Government of Uttarakhand
under the Uttarakhand Secondary Mineral Policy, 2015, which
expressly permitted grant of a mining lease for silica sand for a

maximum period of 50 years.

It is further submitted that the case of Respondent No. 5 is
squarely covered by the proviso to Rule 3(1) of the Uttarakhand Minor
Mineral (Concession) Rules, 2023, which provides that nothing
contained in the said Rules shall affect mining operations undertaken
in accordance with the terms and conditions of a mining lease or Letter
of Intent (LOI) granted prior to the commencement of the said Rules.
In the present case, the Letter of Intent dated 26.02.2016 constitutes
the foundational approval for the grant of the mining lease and was

issued much prior to the promulgation of the 2023 Rules.

17
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Consequently, the rights flowing from the said approval remain
protected under the aforesaid proviso and cannot be altered or

curtailed by subsequently framed rules.

It is further submitted that the execution of the lease deed
on 01.07.2023 was merely a consequential step taken in continuation
of the Letter of Intent and approvals granted much earlier, including
approval of the mining plan, conduct of public hearing and grant of
Environmental Clearance, all of which were processed under the policy
framework prevailing at the relevant time. In these circumstances, the
allegation that the mining lease period is contrary to the Uttarakhand
Minor Mineral (Concession) Rules, 2023 is misconceived and
proceeds on an incorrect assumption of retrospective applicability of

the said Rules.

True copy of the relevant part of the Uttarakhand Minor Mineral
(Concession) Rules, 2023 is annexed and marked herewith as

Annexure A1/1.

That the contents of Para 3 (Table-1, S. No. 2) of the Joint Committee
Report are denied to the extent that the grievance of the complainant

alleges that consent of the concerned landowners was either not

18
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obtained or obtained by misrepresentation. It is respectfully submitted
that the Joint Committee itself has recorded, on the basis of the report
of the Revenue Department, that the total lease area is 35.944
hectares, out of which 33.723 hectares comprises Government land
and only 2.221 hectares pertains to private land belonging to seven

landowners.

It is further submitted that the Project Proponent had obtained
consent from the concerned landowners in respect of the private land
forming part of the lease area on duly executed stamp papers in the
year 2007, copies whereof have also been placed on record and noted
by the Joint Committee. The allegation that consent was not obtained
or was obtained by misrepresentation is therefore unfounded and
contrary to the records verified by the competent authorities. Save and
except what is a matter of record as noted in the Joint Committee

Report, the remaining allegations are denied.

23. That the contents of Para 3 (Table-1, S. No. 3) of the Joint Committee
Report are denied to the extent that the grievance of the complainant
alleges that the Environmental Impact Assessment (EIA) Report was

not disclosed to the villagers. It is respectfully submitted that the Joint

19
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Committee itself has recorded that the EIA Report prepared for the
project by M/s Rian Enviro Private Limited, Patna is available on the
PARIVESH portal of the Ministry of Environment, Forest and Climate
Change (MoEF&CC), where it can be accessed and downloaded by

any member of the public.

It is therefore submitted that the allegation regarding non-
disclosure of the EIA Report is incorrect and contrary to the factual
position recorded in the Joint Committee Report itself. Save and except
what is admitted herein as a matter of record, the remaining allegations

are denied.

That the contents of Para 3 (Table-1, S. No. 4) of the Joint Committee
Report are denied to the extent that the grievance of the complainant
alleges that the public hearing was not conducted as per the prescribed
procedure or that it was conducted on 30.04.2024 by joining only some
villagers. It is respectfully submitted that the Joint Committee itself has
recorded that the advertisement for conducting the public hearing was
duly published by the Uttarakhand Pollution Control Board in a local
newspaper on 25.03.2021 and that the public hearing was conducted

on 30.04.2021 in Village Bhakwad, Tehsil Mori, District Uttarkashi.

20
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It is therefore evident that the allegation of the complainant
regarding the date and procedure of the public hearing is incorrect and
contrary to the official records verified by the Joint Committee. The
public hearing was conducted by the competent authority in
accordance with the applicable procedure as part of the process for
grant of Environmental Clearance. Save and except what is admitted

herein as a matter of record, the remaining allegations are denied.

That the contents of Para 3 (Table-1, S. No. 5 to 9) of the Joint
Committee Report are denied to the extent that the grievances of the
complainant allege that the mining lease area is situated amidst
residential habitation, is adjacent to public passages, water sources,
cremation ground or gochar land, or that the proposed mining activity
would adversely impact the Tons River, nearby temples or cause air
pollution. It is respectfully submitted that the Joint Committee itself has
relied upon the report of the Revenue Department, which clearly
records the factual position regarding the location and surrounding

features of the project site.

The Joint Committee has noted that the main habitation of

Village Bhakwad is located at a distance ranging approximately from

21
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120 meters to 270 meters from the mining lease boundary and that the
habitation of Runasun Tok is situated outside the boundary of the
approved first five-year mining area at a distance of about 100 meters.
It has further been recorded that the kutcha structures located within
the lease area belong to persons who had provided their consent/NOC

in the year 2007.

The report of the Revenue Department also records that no
public road is affected by the mining lease area and that the cremation
ground of Village Bhakwad is situated approximately 300 meters away
from the project site. Similarly, the Pavasi Temple and Mahasu Temple
(Hanol) are situated at distances of approximately 800 meters and 500

meters respectively from the mining lease area.

In view of the aforesaid factual findings recorded by the Joint
Committee on the basis of the Revenue Department’s report, the
allegations raised by the complainant are speculative and not
supported by the official records. It is further submitted that the project
has been granted Environmental Clearance and other statutory
approvals by the competent authorities after due appraisal of the

environmental and locational aspects of the project.

22
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Without prejudice to the above, it is also reiterated that the
Joint Committee itself has recorded that mining operations at the site
have not yet commenced. Consequently, the apprehensions
expressed by the complainant regarding environmental or ecological
impacts are premature and hypothetical in nature. Save and except
what is admitted herein as a matter of record, the remaining allegations

are denied.

That the contents of Para 3 (Table-1, S. No. 10) of the Joint Committee
Report are a matter of record to the extent that the Joint Committee
has observed that demarcation pillars were not found at the site during
the inspection. It is respectfully submitted that the Project Proponent
had earlier carried out demarcation of the lease area; however, the
said pillars were subsequently damaged/destroyed. The Project
Proponent had informed the Joint Committee during the site visit that
fresh demarcation of the lease area through installation of boundary
pillars would be undertaken before commencement of mining

operations.

It is further submitted that the Joint Committee itself has

recorded that mining operations have not yet commenced at the site.

23



531

Respondent No. 5 reiterates its commitment to ensure proper
demarcation of the lease area in coordination with the concerned
authorities prior to commencement of any mining activity, in
accordance with the applicable regulatory requirements. Save and
except what is admitted herein as a matter of record, the remaining

allegations are denied.

27. That the contents of Para 4 (Point I) of the Joint Committee
Report are matters of record to the extent that the Joint Committee has
correctly noted that the application for mining lease, issuance of the
Letter of Intent, grant of prospecting licence and approval of the mining
plan in favour of Respondent No. 5 were undertaken prior to the
publication of the Uttarakhand Minor Mineral (Concession) Rules, 2023
and were governed by the policy framework prevailing at the relevant

time, namely the Uttarakhand Secondary Mineral Policy, 2015.

It is respectfully submitted that the aforesaid factual position
is fully consistent with the proviso to Rule 3(1) of the Uttarakhand Minor
Mineral (Concession) Rules, 2023, which expressly provides that
nothing contained in the said Rules shall affect mining operations

undertaken in accordance with the terms and conditions of a mining

24
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lease or Letter of Intent (Lol) granted prior to the commencement of
the said Rules. In the present case, the Letter of Intent dated
26.02.2016 issued in favour of Respondent No. 5 constitutes the
foundational approval for the grant of the mining lease and was issued

much prior to the coming into force of the 2023 Rules.

Accordingly, the regulatory process relating to the project
having commenced and progressed under the earlier policy regime
remains protected under the aforesaid proviso and cannot be
subjected to the limitations introduced by the Uttarakhand Minor
Mineral (Concession) Rules, 2023. Save and except what is admitted

herein as a matter of record, the remaining contents, if any, are denied.

That the contents of Para 4 (Point Il) of the Joint Committee Report are
matters of record to the extent that the mining lease deed in favour of
Respondent No. 5 was executed on 01.07.2023 by the Government of
Uttarakhand in continuation of the Letter of Intent dated 26.02.2016
issued under the Uttarakhand Secondary Mineral Policy, 2015. It is
respectfully submitted that the grant of the mining lease emanates from

the approvals and policy framework prevailing at the relevant time and

25
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was executed by the competent authority in accordance with the

applicable statutory provisions.

Without prejudice to the above, Respondent No. 5 submits that
it shall duly comply with all applicable statutory provisions and
regulatory requirements governing mining operations at the stage of
commencement and operation of the project, in accordance with the
conditions of the mining lease, Environmental Clearance and other
statutory permissions granted by the competent authorities. Save and
except what is admitted herein as a matter of record, the remaining

contents, if any, are denied.

That the contents of Para 4 (Point Ill) of the Joint Committee Report
are matters of record to the extent that the Joint Committee has noted
that the grievances raised by the complainant are primarily founded
upon the provisions of the Uttarakhand Minor Mineral (Concession)
Rules, 2023 and that the factual position relating to the said grievances
has been examined by the Joint Committee on the basis of inspection
of the site and verification of records available with the Revenue
Department, Mining Department and the Uttarakhand Pollution Control

Board.

26
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It is respectfully submitted that the said grievance proceeds
on an incorrect understanding of the applicable statutory framework. In
the present case, the Letter of Intent in favour of Respondent No. 5
was issued on 26.02.2016, much prior to the coming into force of the
Uttarakhand Minor Mineral (Concession) Rules, 2023. The case of
Respondent No. 5 is therefore squarely governed by the proviso to
Rule 3(1) of the said Rules, which expressly provides that nothing
contained in the Rules shall affect mining operations undertaken in
accordance with the terms and conditions of a mining lease or Letter

of Intent (Lol) granted prior to the commencement of the Rules.

Consequently, the rights flowing from the Letter of Intent dated
26.02.2016 and the approvals granted pursuant thereto remain
unaffected by the subsequent promulgation of the 2023 Rules. The
mining lease executed in continuation of the said approval therefore
continues to be governed by the terms and conditions originally
sanctioned, including the lease period of 50 years. Save and except
what is admitted herein as a matter of record, the remaining allegations

are denied.

27
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30. That the contents of Para 4 (Point IV) of the Joint Committee Report

31.

are noted. It is respectfully submitted that Respondent No. 5 had earlier
undertaken demarcation of the lease area; however, certain
demarcation pillars were subsequently damaged. Respondent No. 5
reiterates its willingness to undertake proper demarcation of the lease
area through installation of boundary pillars in coordination with the
concerned authorities, including the Revenue Department and Mining

Department, prior to commencement of mining operations.

It is further submitted that the Joint Committee itself has
recorded that mining operations have not yet commenced at the
project site. Respondent No. 5 remains committed to complying with
all applicable regulatory requirements before commencing any mining

activity.

That the contents of Para 4 (Point V) of the Joint Committee Report
are noted. It is respectfully submitted that the Project Proponent had
already obtained consent from the concerned landowners in respect of
the private land forming part of the lease area on duly executed stamp

papers in the year 2007, which fact has also been recorded by the Joint

28



32.

33.

34.

536

Committee on the basis of the documents placed before it. Hence, no
fresh consent is required.

That the contents of Para 4 (Point VI) of the Joint Committee Report
are noted. Respondent No. 5 respectfully submits that it is fully
committed to complying with all conditions stipulated under the
Environmental Clearance, the Mining Lease, and the statutory
consents issued by the Uttarakhand Pollution Control Board, as well
as all other applicable regulatory requirements, at the stage of
commencement and operation of mining activities.

It is further submitted that the Joint Committee itself has recorded that
mining operations have not yet commenced at the site. Respondent
No. 5 reiterates that all applicable conditions and safeguards shall be
duly complied with prior to and during the operation of the project in
accordance with the applicable statutory framework.

That in view of the submissions made hereinabove and the findings
recorded in the Joint Committee Report itself, it is respectfully
submitted that the allegations raised in the Original Application are
unfounded and based on apprehensions rather than any demonstrable
environmental violation. The Joint Committee has clearly recorded that

mining operations at the project site have not yet commenced and that

29
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the statutory approvals relating to the project were granted by the
competent authorities under the applicable policy framework.

Without prejudice to the submissions made on merits in the foregoing
paragraphs, Respondent No. 5 reiterates that the present Original
Application itself is not maintainable being barred by limitation under
Section 14(3) of the National Green Tribunal Act, 2010. As
demonstrated from the undisputed chronology of events and the
records verified by the Joint Committee, the last statutory approval
granted to Respondent No. 5 is the Consent to Operate dated
03.02.2024 issued by the Uttarakhand Pollution Control Board. The
proceedings, which emanate from the letter dated 21.11.2024, have
therefore been initiated well beyond the statutory period prescribed
under the Act.

It is a settled position of law that where a special statute prescribes a
specific limitation period together with a defined extent of condonable
delay, the adjudicatory forum created under that statute cannot
assume jurisdiction beyond such statutory limits. The present Original
Application is therefore liable to be dismissed on the ground of

limitation alone.
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37. That further in view of the facts and circumstances stated hereinabove,
it is respectfully submitted that Respondent No. 5 has acted strictly in
accordance with the applicable statutory framework and has obtained
all requisite approvals and clearances from the competent authorities.
The Joint Committee, after inspection of the site and verification of
records, has also not recorded any finding of environmental illegality
against Respondent No. 5. In these circumstances, the allegations
raised in the present Original Application are misconceived,
unsupported by factual record, devoid of merit, and based merely on
apprehensions. The present proceedings therefore deserve to be

dismissed.

Respondent No. 05

Through W ,
|
Nandita Bansal

Advocate
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1. That the deponent is Respondent No 05 in the accompanying Original

Application and as such is competent to swear this affidavit.
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(s)

&)

U i &5 ow, T, Wt (ko) ¥ welan e & @ Tgel W@
W (nsin) e i o afe oo doels, felemr dvs, dwE SEbEe
e, TR, TN, fiem o @ o e w O SEeT B O W
50,000 /— B4 B, 1% Peif il da s F s oo s

Registered Qualified personnel (RQPY @ ERI e diwn 3 Pl B w o wfw
o WA o B GR @ addm da wiwd gheeln ® wee Wi dafe
Rt wry & B @ o Flte @) ww dem e de 9 dodiodioro
difdAen o wl 7 Reievre wa aeiE ® de B o 2o o e da
% e e fefy v 4 9 9 4R @ dawe ar wo R grn wwifla o
e B e ) e aRRe ww deen ® uig o dew @ ok F arr
W W w o, wduhe wel wieg @ ® w00 @
Herme AW Wi e g, Bt 9l o s W e w9 R o
T @ g e @ Faifa gf oied gv e R o @ dy dene e W
W sutEr o F BN g i @ wEl 3 dodlofor TR aweE W
afefan B 9 78 @ &1 9 T 4 e O diew @ 90 W Soefdior
Fifdew aifem fF o 2 woe 8 e Wi w R ve, @
vy fll =y wft o we wy @ Rfea v am g R aeReEl & R ofy
At i @ W Eel

W (n-site) Teer e & wfm g duel, Rifver S, dude, ek
Tole, Tewse, T, o ol & e ued @ wefua agife W o wefi
% ol WA B W o3 uE W o i aiiw agF P, we o el
PR o Al ¥y v ) st der of e el ede B E A ar W
wAl F oot 7w o el e wm ol w ufifes e e
EeH A @A & BE e T )

T {In—:[m] ﬁ@ﬂ?ﬁﬂ*ﬁﬁﬁwm mﬁm'ﬂ@, '&ﬂ'{ﬂ, SeimT,
We, TRaRe, TR w2 § w9 wonrs o Frae, o w i
e & e 3 47 TR wo 200 T (8] o) 500 o deve w9 @ w el
By o 500 &0 ¥ 3BT § w T UESl o9 W0 500 WE (A1 UE @E) © 4
W T U Salian @M a3l @ 56l ol agee @ B wm  wee o
Frriveres, e o i @ o ¥ o5 of 9 ol 3 SOw W= wE @ o

wWE (Insie) TEw fm @ wfw oo wieelh, e @ e SEEE
we, mewge, ey, R ol & s g oo Peem oz of ow wwe o
% %5 B T A W TEE W WA (Deamed 1o be lapsed) B A0 ¥ wEm wREm
7 T T TEEERe YN o IO AR WEH G Y foer &
s & v w P, Joe w aled gr Prewdier O s @ ad)
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22 BEATEYE A TEE, 16 94, 2023 Yo (Wa 26, 1945 WE )

a9 i Ty e w allY S S -~

yedeR TR & ol R & w Wl ol diet & we Sl vEer e
s w6 & W av el o o e A fa sl we o) ol ot ggen e o
et et 1 Tk i Aie o1 S e @ R e @ ek S wde S e
aiy el T A T e et & ww el W o g et e

s3— iyl o de—die o v -

qeiew afel o SF-g dar v, fe 98 9 (Mine) ¥ W o W w wl
At B s T e fwe A ek @ uRese ) o e @ e (R
m.ﬂmmmﬁwnﬁmﬁﬂwuﬁﬂﬁﬁmwm#ﬂﬂmuﬁmﬁmﬁﬂﬁ
e T W e e, el Y gew anfiodt o we st e oo @ § R T
¥ ol OE v R B Tey R R afed @ fah wo el ()
BT v T e ] T af aferel o wew o @ el dm e dei @ e
R B W T e o fn A w Al @ v aeeR g e W R @
R e i E SR At oy

34— YT, Tee! anfd o AeRE T -

gedw, et & o o g @ w il & I # aTe g Wk T
wiEa, e sl A i T R gl (Drillings) B S5 et W@ AR dele @
ou e g R R ot B e Pl B @ g Al afivl |
ffefan fimm 8, s
(@) us wEyf (Sub mit}afﬂ*fﬂ%ﬁi{atm],hﬂﬁﬂﬁfﬁﬁﬁﬁﬁdﬂfﬁiﬁ%

A o A W e [ W
(@) =i wfe s o
() U e R, R Sl a1 U R W T S oY |
35— WEOLR FIK TOEE SO, OF Sy W —

e Fuifef Wieg YR TR W W een © vdergeR w@e @ Rl i
ﬁﬂﬁaﬁiﬂhaﬁtmﬁim(mmamppmﬁﬁtﬁwmmaﬁmﬁ
Rll ¥, TETE (reservoir), TER (cansl). TEW load) T7 N o wriwE Pl ol A
Al B e R 5 TR e aen @1 oall U @ s 8

16~ SRTEIRiETY (BE) -
() wwa wwew W wE O L R e i wee Rar w2 W @ wlel @

el o wamT o susafeR {rdght of pre-emption) B, o 1 1 A
 fora i, 7 smEHRER B T e SR AR T B
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FORTETE FUMENT TEE, 16 9. 2023 $o (FS 26, 1945 WE W) 23

@)

aaa W P 4w 3 @ o vedan ol w4 W ola 9 em W e
wER # aw mee g @ B oas o o ) on W& i o e
el e e g6 & R afem & o e Ak e weE el

aT-TERER o e, A ek el -

et 36 ¥ il Fet alk vl & o W g, 50 PR @ ol W

el HRY H O oy @ el & was i aier e e e

EM—

(@) et ¥ whafa g w o s o ufe @ d e, on wle @ e forl

el 8, Y ST (bore) TR WG, T T G TR AT (drill) A1 O wE ERAL
W W B B, SUE W (Dress) T, w9 ufkar S oW Toe, 99 @
TP R TS FrREw

(@) wma wft ¥ B weA WA, TE (Shafts) T (Inclines). T (Drifts). HH

(@)

el (Water ways) @R 91 @ P o wear)

i W B e, s R R, e o, B e, s o, §E wed
T, FHEEr, A TRM R N wew & o vl o Rl e |

T Y W OEE W7 A T A Al e 9w SR R W R e
| ot wign w8 & g=vla B /A S s W B e
war & o wirge dewnl @ wen w9 i S vl @ 9 W W
¥ g w8 v uge wf /e w1 Pl ooy e o o g we
@ Y W W B

TR e (to quamry) 3 TRER @ &9 (stone gravel) T & WEA AN Wew
T I T e R o AR ee aed e el 39 €1 o dile R
o e W oA § & w witel @ o e, ey W e e oa e
(tiles) B o el = den|

e Y 9 wos W Wi W @ we ¢ ol G waes o B 0l sl e
aliTl (tools), Wl (equipment) fied) e Wl aly @R T @ Few T wE
w1 WUET AT O S ° W o ferd i e ol

ar e @ aoee atmn 9 e e 5l of e s @ wvs (@) A B
we @ w0 ey 52 widdl (under growth) dik =0 SR B WE S w0 T
o wwme oyl T el w R e w6 W AR slR e ey B
ol Fren oo veiew @t s (W) gR P T ol wwEe A e
e g o R Rl B O S W YTEE 5§ Y 58 e § W e
e BN S TN e B o A w5 PG 1 @
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TTIETE AR TEE, 16 WF, 2093 §o (W 26, 1945 WE TOAE)

80— UERER ) e, alver s frdeRew & win & e e -

yEter w3 # wiwie woen aRer oy Riwiew @ ww FrekifEe

famet v vl & el W g e -
) Frafaieg we w [ o 9 awd o el 8 SR R [ oF aoe Wit 9

W |

(1) e T v, v e e o aferd & R0 o g/ ofiE T O
A B W T ST AR, WS Hes W e o Wi, o e
aftrrt g A W i R

(2) Tl O & W oo A =@ ow wfn o o dlv T 9 woe iR W
el R Bl e Fwlor ol it @ o anfift & el o el og
e w W WA B 1E

(@ wee # amiafn Pl sl o wes & B 97 00 4R wae Wl ¢ R

Q)
@

SRR 1 W S, S I wen & e il # gue 3 ws 39w
feett oft wl, el e @ AW B @ SfER W EwAT T R G

sl o7 SRR (Divisional Forest Officer) 1 fftsn o wight & &= 5 & fow
IRE (reserved) i w Rfw 5 # W f adm R T @ v afwn @
e vl W frd faem ok 5 O el & Rl o veu weer ol aRife
vy, Tl el ool W gt ot fim, Ser @ S s f |

wg Yol v o of fofen i @ e Al Yo e Reen sl @
W WeR o o wiga fmd o alend o of faftee sl @ fe Rl
WARER (reservoir), 60 41 & agafe Feln od & arofe el @ At @
Frafat WS (In-habited sie) ¥ 3R & orgRwl oo vl & Rl = & = W
Ridrg &, < W0 el % f S, s0 MR # g0 F W Rl W (point) W W
fowit Tom e B @ wied A 9 Sl | Yo, T, T O 99 of 79 4 50
wiet 1 wgg o, uRuly BN (bank) & TER RAEA (oe) W TS (ertting) @
AEd B (edge) W BIRGWT (horizontally) ¥ 3R wo ) gun ¥ wad) gl (plineh) #
R & ol el Ry oftese o2 & 75 o wew @ o A 98 ool @ ad
BT W 10 Wew gl

e — TH T P @ weE & oo et g @ ol O
e @ o o P w1 3 e B e @ wam R o A el @ Pres i
5 ISy B U (eck) B B 8 AR om-wew & el B G v B, 9
e e ¥ wr-wes & w0 f e e
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TTRIETE AT THE, 16 W, 2023 g0 [ 26, 1045 WE WEAG) 25

@) Rl W0 P @ wee § W) vedar g gn 4f T 8 o v e g
oa after 2, T e W S & o O 4 unat B g e
waf gRerl @ aRf) aR S e W T T s W reeEE
ggsmeElRal g w s af uged @ o O wosRl W SEEeEE g
oA o ol R wfie wRew (o weR el gR o e sraealt 8R o T
it T Frenierdl grr afifa fear o) Sz s e wgerl § eeERs o
ol o anelt WAl @ W e fen ) o gl Ew v o R
fiftem ol © forg wm ol Rl o o sl B aqea Fem @ o o swf
4 & mh vl © O o e W e @ e T RN |
g @ o e T e @ o S Refy  weemne aRn e B vk
4w wee o Gwe g s spardt @ A e ol e o wel |
2| veeEne W gt @ e PRl o ven @ fae 8N W 9w @ aee i
T Rrenfend snffter €7 o Fefa sl B

[B) udem @ gRr T wa ¥ wg waw &t X we /g wos W afted o o
G ) i e e R e s R R

39— Tt =l & Rieg wedan wen o ahigfl s -

weder Wi wfy a B & fal o w2 g R vl el @ e e A e
g T T F, e e B g (guarantee) 21 Al 09 WREE AR @ qmE
w0 W o W R PR B el e ol g ot o wi ole e ui o
fit Tl 2, e o Pelw & we A e el o D afiedt sm o ot @ S
ﬁﬁﬁhﬁﬂﬂ*ﬂﬁﬂﬂﬁﬂﬁﬂﬁwmﬁrﬁﬁﬂﬁﬂﬁmﬁmwmﬁ
|

40~ VSRR TS, T A @ e ol s i e -

Tedan Tt @) w2 wh e ol (shants), R FEERE (workings) P,
o ot gl o e R, e e s ) wur W i W
av wan vam ok W W @ TR wee W TS, g 9 e & un An,
w8 o i W R T a o T, vl w W T o el e A e el
ot oy & uft o @ wh aefw @ R o, S oRer R w we R g
wiel @ gl arg W g
M-TeewT, Tl & i @1 aqEl &

yedER, T WER A U6 weRr g age wite f el @ R Reie

4 fowe arfa v ¥ T oF oA, S a0 & Gl ol sl o
3t TE T (plan) T, TG (sampling) AR B aER Tl v W @ WO ©
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26 TERIEYE AT YWE, 16 O, 2023 %0 (W 26, 1045 TF )

fow wir @ o sl S o vedaw ¥ Suge @i @ W, W) Ugden g i
o T B wen W w it ol | ok o) v aRen, el deet sk iR
(workman) B TG ) Frleer o) § v W W e A sle w w9 sried
(working) ¥ g Wi wfrmd g @ Am, fd @ sRm wn d ol w1 oR 0 ol
gl v Rl @ aan w @ s dle s wee s, B Sl e we
TR e Bl © Sewey 9 o TR O ORI W S 9 T e |

42— YRR, GHE oI AREE O -

Tetan e fer aRed W fRer @ aRed B s W gden 9 afeea
o, o e & el Rl el & dve B el ol Red o e B el iR
iRt e gl o ek o iR af ogd o R e o welt w iR e g
75 Wee H 7 wHl|

43— TEier e de W o Mefvdodo d a9 s o -

(@) TEMRE B B /S U A @ e W erggEe @R i R @ R g
Rt ® Fret & Rt w & e W e Relem w g Raifer @ A
g ot ¥ Wodndod W @ WG 99 U/ @ FR s
TEERE T g% el W arouso ardodo W ff v, R sl e
ta ¥ wneh @ aitee 3 e e gm & e Bl R e gsen we
THITRO—{1 WY ST ANGIE BT BT U 9 §URW W o gRE e ai aum
Wi W W et N W e oW Uy, W e v vge e
odhodiodio Y sl amovEreTirdi Wl gwn O T W Refd o @ @ o
30 R o gl v ol frees @ ol @ o oRes aRer @ g
feard Wt WA W wE RETET ) 9uwE | YeeHRS g 9T @ e @
W 3 wT-T e e g wn Ree-Rdl eme e e @ agaen
Hirema R

(@) WER/aTEE GRF 3 5N WG @ 4 @ /Pl T w wng w6 e
1 gl AERT 997 UGERnG @ AW W o, e/ gen T, wWign dewe, wgl
Ay o wem v e, Wi veenf, wfe o e, afted Fenl o wig =
v e W et & Red 5 # B st

44~ TS i weey ud wgaw Fraser a9 agly
EERE B T Ug A N weA iRl by Sewere wiee G g ae

Pz @12 ¥ Consent to establish W Consent to operate % sl wrd fbwr wirn swfsed
g
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ENIETE WYY WWE, 16 TF, 2023 ¥0 (Wiw 26, 1945 W W) 2T

=

45~ TEEIG B Al aﬂﬂﬁ (Environment E.‘Innranct}. T AT {ﬂﬁ' o fl}l.
HodosegTED o aAil (Ul s E),

e dern § @ e el v wfeat, mo sormen, B/ UeY WER R WHY-TE
qv el ardalt Rm-fadet & ade wea dead wied o Wi

45— veder B O afife aevwe ol G B

v P ofng w W e T o e off § T e S O WS oy
afuftw el 5w Prved g R affer @ e ¥ oo WOER BN O #RAl
I T e @ W, Y UEeRR e wRer o e U el eeifl o v, al i ol
a1 Wi @ B g8 WAl @ g o @ R e 8

a1-Ter gr R w9 R -

aft = fmfn @ R, o = Preed @ ageR TRy oR wEifa A ek
5w A B, oo Rffe el 3 e enifw o voln o et @ ok wedar @
T WU TR T e W U wWeR g B vl i = @ e e
W ol & s § wel WeR @ P st fmi

48— w1 SRR @t e fm W
w TR A i & U Uen TR & il e udl gs uhng o el o g

Pl 3 shahs B 4w ¥ g B w9 8 Rl ol | 8 aEmee gEd
o st @ e @ v A sl & oy veer o as ) wwe|)

20— wEEE wE, T w G e, Tl o B el ¥ gl g

S Vel B O 11 A F ) ue e @ SN e 9 U W 9 vise o
v,/ P g o & A v wvEfe A Al @ ge dies @1 SRl R @
15-15 URVE WIT 0 e 10 Mo Oree SwElna o g e R s

- I, waE e it @ s Mo # 2 7 vRefRe v B el w g
o s T o R o

T FE) OE W AT T e W 100 0 B O U0 S wRE ER - W
Ferfer sl o iR 58 & amwln 99 ol wREEE B

50 — T YT B AfiiE -

1. W v aet A P B T e @ e @ e S (Volume) & =
e A (Welght) @ arpr R s |

2. g e & | wFl @ uReeT By 9w § ol W A Wl o Guime e v
Pt Biran # s ww atEd g G g o ve wen § e B 1w
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WERMETE SRS THE, 16 OF, 2023 ¥o (Gdwr 28, 1045 ¥ W)

10

1.

Faifer o wrm € o 98 A el & g da o

el TERIRG /S ORG & T oy o W o aiftrere fime v gew
Ve wie PR & Wi Wi i 1 e g wen st g

T (In-sit) TEEM O & wlie oF S, R I, fvde, deme we,
wdarfe, v, R oy o vl ¥ wehe W Reg ) w ovate 9 e
WAy (e SRR w A B @l wa dee 4 Srife afte R @
WET ¥ 50 wfwm ¥ w9 TR B9 W T weemns @ 5w e of Rl v R
HRvl @ we 1 i, e @ wfed Fmey o g wen albad g
Wl @ Ui a9 o e s Raly 9 oo v 5w (Inesit) B
fren & af Fem o ey, il e, dode, e, wie, mdode, v
formm @ & amm W™ W Wiew w9 ve A3 § wfa wee @ e B AE
VeI 1 STVH G ) A Pitting & Trenching & wreaw ¥ Ry an | @
UEE] SRATEERE P S el &8l 7wl v & weeR ot e i e @
i g fgfer weiet 3 oo o o v dnl

T e e A dodod, deeivs, dwm owie Rwer il wdbl om
T/ FE e G )

weeg ol el o S wgn el @ Fwfr fiRd o, 89 7 98 e © diee
o BEF W1 83 W w0 weAl o P et & o A agl awfia wofseie
@ R W AR @ W @ R 5EE S

v (In-situ) 722@ i & afm 8 doew Rf 3 e @z
wie, wdue, vor, e ol & =9 w2l | Mechanized BB A wm i
Warer o A/ Uwere /2R /vEee. i @ vwe @ agel Rer ae
A ) Tl w Fevs, ye v afee gr ) el

TEENE UW WER dU @ wER 50 - w Pt = o o o
ama fmr o Selogwo, R @R weyE (oME) Al s 9o FaER e
s it |

UEEINE g &9 ¥ IuEi e Feen,/ e wiien 4 ol o e wwam)

AEF T e i WA USET O Sy U7 (Letier of Intent) ¥ AT UEET B SRS ol
B W WO O aEee o 9 © O B O OW WA Yeel O AW T (Letter of
Intent) ¥ WA YRSl T TRARY WHcwdl @ BB e o wem w4 Fofa
SRR WA O T e G 3§ BN o Aeudee oty W v P,
qie 6w e ¥ oo e @t el F arela wgn e e S A
& Reafty % wigm s v/ anEee @ P o R & o Rw ) e ig
RIS TIATE] 6 |

o ¥ i Tt (n-sit) TeEm W & wfe v & w T vee o el
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ATNTEE AR TAT, 16 A, 2023 o (WS 28, 1945 W WA oo

Tl werEre 6 apd ® oawfdee, e o el R 5o B
wire | &k 2015 9 @ & Wiga @A yeel # onll W Reariew 9@ e e e
o ool @ B @ s af ow el sw ) weomne o sy el wo
10,000 /— & T YR W g el B Wi = weet O anl e e
st Frorell @ s 31 Bl 9 o6 e & arolo weoerew & gro of aRen s
T 2|

12, WO WEEA! By WiEm o 9ol 7 sl /el e whiom g & wee o
T s, aft wenRe G wWigw 89 ¥ an sevees /el /e S o g
T TR RS W W0 500 e o gl e ' et @ awgi w P,
i v wfed Prome g SR e )

13, WY (In-situ) weem R & afer Pl 39 s, Rifem de, de, deimdz,
Tie, Wiewge, W, e i by amiRy dawd & ol v weeR @y el
5 a et 2s o A @ o Bl 4R B wer wfefm B @ s G
v a9 ¥ weahn wfe g Famger el 30 dol) of @ wigo e e
AT e WeR @ o & o o & © =Fw o St f o e #
war weaf afe w Frorger T S den

14. T (In-situ) Teer frm @ & Teorms! o wiem ¥ R o1 e Y
T4 Matural Drainage % W &40 8¢ 9 0E vl & s = R o

A —6
I AT

51— G A U @ R W P -

1. 9% T agw v W 'fin o T R wdn s wwlg ofes T @ e e
oo YfaR ® e QA T B aun e o A Fand /e R 9 @)

2. R el /R A e w e, o e § B PRl e g
ael @ oy g et aEm, § Med & wee, weRe el @ gee @i an
wrderdt Wi @ grr At Al Fein @ sem & Peed ae avefie @ ue R
afitden @ B & o s ¥ Fee oe 9w e, fee i
ufeain Fmiv ¥ awdnn R wrden, &g s wen 9w

B W ATE B A FRE o6 WE (@ ) Bl e Wi agm 9t el @ e
el fean widn)

52— & S Rl o @ R el o -

mmﬂw—wﬁﬂmﬂ%mmmﬂammﬁwsﬁmuﬁﬁﬁmm
e} ) vy (B wdn, Rred g aded o e andeR v @ B Ha afeal @
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TORIEE AR TWE, 16 O 2023 o (WS 26, 1945 TH W)

ey o e o enpt Pl @ gt aR gy vl i/ e dg ol @ wee
1 e T W | e 0 @ e PR gt

)
@

()
)

()
(&)
)
(&)
@)

FTHE Y0 0 10,0000 W WAL TG |

g Wi WRRE B IR ok wie @ T wleg & gl 7 e O A @
Refy % e il 2 O G w Rrnl on @ w0 4 89 T U e @ 9
uR W o, frt T2 4 s fog vl = R €, o w9 Rl
weRr wEv @y genf uf)

W S W vE, W weran wegg o R wm i o gra Pria fem m
i

SR WHIUT 7T B W O O Ty o ot whi

e =E JE O iR

et Forma /ved) e war o= St ufd |

WIOTE0E TRV 93 I i |

eftma w6 AR

53— WAL W & R -

1.

2

T Fro-se (2} 1 Sfeefen ol A SRR e W B Wl Wi/ e
Wi @ e ¥ nfew Wil & aw B

e 851 4 g 9t Firod o o wa e T @ agie W O 7w 6 e,
w8 dwile 9 weE mu 4R sl e W Fee o) wEm Fed
anfy o wwer ol Frl A i @ o e by B W W argen Wil W
SR TR B, e A el @ g ol aee g W gl e @ we A
TuEER v Rrer wr aRmi o e B wrm e el SRR
sftef fin ool g wate wm bl /fen @ affed 9wl wm
o B B o o i B T T
Excavator wdmt @1 v R wr owwan &) et odfm A5 W B @
En e o O e e e B o T R R G L B
ey A el we Pris /R e aRel @ aime st g
Tt A 2 e B - 7 O G L L
Foeirl & gRT ofcd aaly o wee e e @ wndy | S B wEy e
gt At o A it o e vy ol aaRy o s A

Prasi-s1 (o) % sfeaf amanel g $e Pl &y Pl 9 ggm, e fedl &
wort v o R Rl & Pl @ o el 3 e o s svafis]
For Tt /aRaa P # gwd e omm, & we ¥ geR-2 §
frm—7 1 iy iR & g et @i/ Pl B ol | it wff @ e
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TS JUERY WS, 16 WA, 2023 g0 (0dmy 26, 1045 WE wwr) 34

i aTERl % MR W wEk ekl ST v 3§ R oY W § W
ey v ol Pfeel & e o amme il wifa & @ a3 gE T @
e P Al & eEET % e B

wfe W & T U0 2 @ Rl o vt @ WA aigE vA @ el TR W O R
o v R o @ ford o el v R g e W SR S e
o T dl Al @ wel v gee R &, o e a v R e

4 T B il o # e P d et @ dpe & Freer wet AR fiedl w
e e o v o wae o wa wel  uw A § ol oe vem e
S T A e i et e @ ool ¥ waim onlla &
TEtieER g B\ s W@ 1 el R o, R o wfe 4 e/
ante o w § e it wE bR de wd @ e P @ meee i
P T e Pired) uf e ARRaw W & wrg ol Bg R @ & W
Iy = gy 2T o sRRE wEn fed W e ARRga e e aiae
o o g e gkt % g e o fren @ R S g et
AT SeE A Wed) Wl o Al @ e fn S e SRR
e wn SR B R St & @woE GRae O R e o S

4. ﬁmﬁﬂmim}ﬂamﬁfmn?ﬁﬁmﬁﬂqﬁ@rﬁmﬁh.%mﬁmhﬁt
ﬁﬁmﬁaﬁﬂwaﬂﬁ$ﬁﬂﬁmﬁmmwrm&mﬂﬁﬂﬁ
Proert wd A ARRES (Waste Material) 7 Rrfi vone wermmen @) R
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Uttarakhand

Uttarskchand minsr mineral (concession) rules, 2023

eTransit pass form for transporiation of minor mineral from mining lease/permit s2e ruls 70(2 & 3)

Form MM-11
Crwmer Name: Form hi-11 Na.
Leass Address: Date and Time;
1. Type of Vehicle
2. Registration No. of Vehicle

%

10.
: 3

1,

Mame of Driver

Maobile No. of Driver.

Name of Mineral

Weight of Mineral (In Tons)

Sale value/Approximate value (Before Tax)
Peyable COST.ciiaiiea A =
Pl BT iy it mrnsnianssas bonss
Payahle Rovalty ........coecemmssimmmmmsms
Mame of Porchaser

GSTIN of Purchaser

13. Repistration No. of Purchaser

14, Address of Destination

15. Total Travel Distance

This form {5 valid up to : Date & Time (Manual)
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e-Transit pass form far transportation of mizer mineral from mining lease/permit see rule 70(3)

Form MM-11 O/S8
Owner Name: Form MM-11 No,
Lease Address: Date and Time;
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2. Typeof Vehicle

3. Registration No. of Vehicle
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5. Mobile MNo. of Driver.

6. Name of Mineral

7. Weight of Mineral (In Tons)

B. Sale value/Approximate value (Before Tax)
9. Payable IGST v, T Sermrac
10. Payble Royalty ...c.comvimnniinss S
11, Name of Purchaser

12. GSTIN of Purchaser

13. Repistvation Mo, of Purchaser

14. Address of Destination

15. Total Travel Distanca

This form s valid upto- Date & Tine (Auto generated)
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